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No. 90] NEW DELHI, FRIDAY, MARCH 11, 2016/ PHALGUNA 21, 1937 

totferars ud spits te fara ae 

afegaat 

ae feet, 9 ary, 2016 

at. & Ua (ae) KM 7a FRY 1/2010. teraa ate ofa ta faftares ee afar, 

2006 (2006 #1 19) “1 arr 61 art veo oie aro vetr aed eu tethraa are wrpide at 
fafeares eis vacant tetera az orpiten te fafdanre ete (are at eareTa orpids ta aor 

aca a fru avert araat afd dae t areas ax fafafeat) fafian, 2008 F detest Heat & few 

fafated fafian aarat 2, aaa: — 

1. dférea the ste seo —(1) ea Pract at tifa ax wipes te faftaree ee 

(Ie ar ear ta wrpides te fear Azad & fore acer wraat afea cae eT ararsH ax faforfeat) 

ae taa fafaay, 2016 mer ST 

(2) Faeart wrest F sah geared eT ata & Tae ePT 

2. aciferars ake orpide te fetter sie (re at carta orapften te face sea a 

far aver araat afea aaee't are at faferfeat) ae tea fata, 2008 F— 

(®) wet tH F, vez ae gar ade a sae afda arert & foro aed ste eal" Thee 

aed wetter ee “sas tear vex ar etext PT A. soar Tart eR 

ae aaa & tare oz faeaferfad sitearite fret arom, ara: -— 

“sue Tea & Fiex ar ete a faa area aH GaeS H SIC SIT asa rest & fear 
wedare ere eT arett Staré) ar weit far ovat arfeul area “T aa a eT 
sae raat & tet & are {Tt Pear area arth ae cae vet at Saeed a et S Tere oTST 
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(@) 

(7) 

aie ata At age ga aaah & aada-lV F dt we sragacnral & ages ert arfecl wet 

aa ava et faa wedare went ar difea varr fear sar arfeu; aarft afte svar 

eeanre fear Sat fat Sa ae ST eh Ses Shoe Arar vara St ort arfeul ace a 
sox He Te wren ar vat at fear samt fears sae A Gord & few (ersez) Ga 

oa fateant & aga 19H aquia dt ae Or; 

aqat 1H, “ates ee care at HH HLA art SoH” ofits a Ted, seas sez 

“Saat AT AAT A. yar vet fear sr” ae aah & era ux frafafaa 

  

‘saat ater awe ate a fafta area aie, ae, eax ei wie deat 

(weadier U 395 % aqere) ar aS Aeah F oatt wet fear sree garhs, aes 

& arae Ff, att ar wen sar fH ea fafrant & fase sre & ced seofad aang 

aratt & fafa et aad a’; 

att ta 8, Sher dar aed” oft sos “ear areal Ft carga” dea 

ureftere org “ast cartes oreg six fear... ara Brat Uae Soees HTT 

wie arfeur, ware & eat ox Prafefee vfaearite fear aren, ara: — 

“aat vatten aren atx ffere softe othe org ort ariee aie Sf aett set erat 
afer | 

softs & dat care we afaa arent at gaan 1.0 tex At SB eat Sat few Get 

ada atarat, afehees areata saat sat ait] eta reer 1.0 Het Hat STAT 

Sra A Bl, Fei Sy cara area vfactelt caritew ofte at afda aren B ST aE A 

aa 300 Ft. ae carta fear ara arfeu t Peat At fafa F wax Ait veces 600 fat. 

a ay set ert arfet 

cartes urea & oftere urey aa cifiera aca & foro cifsters ffere ar sat feat 
srt areul aa & soe feast areft citer Paféra  carften arr at aeite F 
arezatardt meh ales Saran Sra TART 
afe etfs faféve a are araa eéta art ota & Ate St at eet Saas 400 Hreala 
Hie 2 ta Sat faces woredt At aca Aerax aa a saver sre aTfeTl 

ota & Sux afta aren aa-zeft ora RT TA Eda ATS AT ata aT ara Ha 
aaa STAT aTfeTl 

wa aft aoe ott ge afea area at de ooret St aeara F earfta fear ara @, aT 

hae aes Ft es ast-aieat ar vat fear sar afew ast-afeat ate Sar & ate ar 
atae ayaa 25 Ft. Stat arfee gar sa wets 2 Hex ae wearer fear Sat arfeul de 
srg F Cera Saeed HUTT ars Tew 

softs & sax eat ge fis wren oad FY arate @, aad fe faratefao arasasaret Ft 

afa a, ara: — 

(®) amu ae fs wen ea fafa & aaa 1-H faffee arasaaaralt hi aqen zi; 

(@) site See 4 3 Hex Ft Sars ae Sears en TTT SA A SET 
We ored at vat ST
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(7) dre ores et arey ware At Peet were St aa @ aera six ge @ qie: afar 
fear STOTT 

(a) ors sax sort areft trea gore & fore arg we Pefera ax sare fet fafa 
starewa / tiuet3:2006 ara Ft arasaparat & agen ett arfeu'| 

sraey west, ara 

[fara I11/4/27a7./396 (188)] 

ure fecoft: yer fafara crear ara. ff. 612 (a) feats 27 eret 2008 urease 4 aferahaa eu 4 ax 

ararfa. #. 750(%) feata 14-10-2009, wr. dear wal) A4uarfisii1/2010 feats 
16.12.2014 aar tH. Heat Ua-FAA/VIN/2007 fears 01.01.2015 & aed airfare Feu aI 

PETROLEUM AND NATURAL GAS REGULATORY BOARD 

NOTIFICATION 

New Delhi, the 9th March, 2016 

F. No. M(1)T4S/CGD/1/2010.— In exercise of the powers conferred by section 61 of the Petroleum and 

Natural Gas Regulatory Board Act, 2006 (19 of 2006), the Petroleum and Natural Gas Regulatory Board hereby makes 

the following regulations to amend the Petroleum and Natural Gas Regulatory Board (Technical Standards and 

Specifications including Safety Standards for City or Local Natural Gas Distribution Networks) Regulations, 2008, 

namely:— 

(1) Short title and commencement.—These regulations may be called the Petroleum and Natural Gas 

Regulatory Board (Technical Standards and Specifications including Safety Standards for City or Local Natural Gas 

Distribution Networks) Amendment Regulations, 2016. 

(2) They shall come into force on the date of their publication in the Official Gazette. 

2. in the Pewoieum and Natural Gas Regulatory Board (Technical Standards and Specifications including 

Safety Standards for City or Local Natural Gas Distribution Networks) Regulations, 2008,— 

(a) In Schedule 1A, under the heading “Pipes and tubing for above ground service lines up to meter set 

assembly”’, for the words beginning with “Galvanized Iron (GJ) pipes shall be used in above...” and 

ending with “.... above ground gas pipes.” , the following shall be substituted, namely:— 

“Galvanized Iron (GI) pipes shall be used in above ground service lines up to consumer meter or 

meter control valve. The use of copper tubing shall only be after consumer meter such that this is 

not accessible to third party. GI pipes and copper tubing shall conform to the requirements given in 

Annexure-IV of this standard. Use of non-galvanized pipes should be restricted as far as possible; 

however, in case they are used they shall be properly protected and painted. PE pipe shal] not be 

used for above ground gas pipes except for above ground risers as permitted in Schedule I D of 

these regulations.”; 

(b) In Schedule 1C, under the heading “Valves and Pressure Reducing Devices”, for the words 
beginning with “ Valves body, bonnet,....” and ending with “.... used in CGD networks.” the 

following shall be substituted, namely: — 

  

“Valves body, bonnet, cover and/or end flanges components made of cast iron and / ductile iron (as 

per ASTM A 395) shall not be used in CGD networks. However, in case of regulators, the body or 

components may be made of material as permitted under the specific code as mentioned in these 

regulations.”; 

(c) In Schedule 1D, under the heading “GAS SERVICE LINES”, for the sub-heading “Installation of 

Service Lines”, for the words beginning with “All plastic pipe and fittings ....° and ending with 

“....provided in confined space.”, the following shall be substituted, namely: — 

“All plastic pipe and fittings shall be laid underground and shall not be exposed. 

The buried service lines shall be provided with a minimum cover of 1.0 m. Where it is impractical to 

provide 1.0 m cover due to physical constraints. additional protective measures such as concrete
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slabs or high impact resistance plastic sheets shall be installed at least 300 mm above the service 
line. In no case the depth of cover shall be less than 600mm. 

For transition from plastic pipe to GI pipe. transition fittings shall be used. Plastic part of transition 

fitting protruding above ground shall be protected by encasing it with concrete guard. 

In case carbon steel] section beyond transition fitting is below ground, it shall be protected against 

corrosion by minimum 400 micron thick 2 pack high build epoxy coating. 

Above ground service piping shall be Galvanized Iron or copper or carbon steel protected by anti 

corrosive coating. 

Wherever the service line riser is installed in confined spaces like basements. only welded risers 

shall be used. The gap between riser and wall shall be minimum 25 mm to and shall be supported at 

every 2m. Ventilators shall be provided in confined space. 

Usage of PE pipes to construct above-ground risers is permitted, subject to meeting the following 

requirements, namely:- 

(a) PE pipe employed shall conform to the requirements specified at Annexure 1 of these 

regulations; 

(b) The PE pipe shall be used starting from a height of 3 metres from the ground level, up to 

which GI pipe shall be used : 

(c) The PE pipe shall be entirely protected from exposure to sunlight and any damage due to 

external impact; 

(d) The fittings employed and the jointing method for the PE riser system shall conform to the 

requirements of GIS / PL3: 2006 standard.”. 

UPAMANYU CHATTERJEE, Secy. 

[ADVT-III/4/Exty./396(188)] 

Foot Note : Principal regulations were notified vide No. G.S.R. 612(B). dated 27" August, 2008. amended vide 

GS.R. 750CE) dated 14-10-2009, F. No. M(D/T4S/CGD/1/2010 dated 16-12-2014 and F. No. 

L-MISC/V1/1/2007 dated 01.01.2015. 
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